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s,t\’lar&llkumﬂf’\l, son/daughter/wife of . SRT. RAKESH  FRASD.
e STENOIRAPHE L ...,

years,

service and presently working as ..

belongihy to
STENOARAPHER, BT HAR LE IS LATIVE ASCRMLLE/

give hereln below the Getails of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants®:

A.

Details of bl :

(Acsets in ]'é:ml: name Indicating the extent of joint ownership will alse have to be
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Banks, Financial
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Non-Banking
Financial
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Bonds,
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fs~ goro0s

Debenturds and |

Shares In
companies -
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QOther financial
institutions,
MNSS, Postal
Savings, LIC
Policies, etc
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(details of
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Jeweliery (give
detaiis of
weight and
valug)
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Other assets,
such as values
of claims /
interests

Note!

Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed
companies should be given.
* pependant here means a person substantially dependent on the income of the

employee,
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B.  Detajils of Immoyable assets
[Note: Properties in Joint ownership indicating the extent of joint ownership will
~alga have Lo b indicated] 5 .
& ] " Dascription Seif | Spouse | Dependant-1 | Dependant-2 | Dependant-3
s | nama(s) Name |  Mame | Etc Name
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‘(2) 1 give herein below the details of my Uabilities / overdues to public financial

institutions and government dues:-
[Mote : Please glve separate details for each item)

[ s “Description i Name & address of Bank / Amount outstanding as
| No. Financial fnstitutions(s) / | Of ccnnsiinn
! e st =5 Dopartment (5} oot e el
(a) (i) Loans from Banks . g ;
{ii} Loans from financial
institutions Bl »

(iil) Governmeant Dues:
(@) dues to departments
! dealing with government —
accommagation
(b dues to departments
dealing with supply of

| water : ; ety i - E
{c) dues to departments
dealing with supply of
electricity
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(d) dues to departments ! S
dealing with telephones i e

(e) dues to departments
dealing with government
! transgort (including —
] . alrcraft and helicopters) | . ok g
| (f} Other dues, If any i

(b} (1) Income Tax including
surcharge [Also ‘ndicate )Q"'\/ — 9025 102L

the assessment year upto

which Income Tax Return |

filed. Give also Permanent | Pat NO -PRIP ) 4/6&;

Account Number (PAN)] ars i e

(i) Wealth.Tax [Also :

Indicate the assassment -

year upto which Wealth

Tax return fited.] ; 58y . 2

(ili} Sales Tax [Only in H

case of proprietary

| business] e, e i
(iv) Property Tax I8 B

C.  Parsonal Detail

GPF/CPF/PRAN No.,
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Date of Birth (el ol sl [ ]9l 9] 1] wommmm

T

Gender i

| Class/Group LB ey :
Cadre Sk STEN o VRAPHE R : L

(Full Name e.g. B.A.5.-Bihar Administrative Service,

B.5.5.- Blhar Secretarlat Service etc. )

Home Districe - g N A L—ﬂM D Q— ]
I hereby deciare that the above details are true to the best of my
knowledge and belief.
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Signature ...

= Name of Employee: MONIKUMME
r:-_ -
Place:.... Pﬁf Mpr Designatian:............. 37 ENan R L""@& -
Date: tg’Q”M Department:... B—T’H AR apuAN <eBif) F
MNote: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side})
in prescribad format.



